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MUMBAI BENCH. MUMBAI

7t Jx-4^t-1il Mvoc-):

h-a^x

Q&DIB
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At request of the parties, list this matter on 26.9.2017.

sd/-
V. NAL I-AS ENAPATHY

C.P No. l31u/ (MAH)/2017

BUNAI,

CORAM: Present:

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF

THE NATIONAL COMPAI'{Y LAW TRIBUNAL ON 18.O9,2O17

NAME OF THE PARTIES: Elecon Engineering Companl L.inritc'l

Chhanisgarh Steel And Power [.imited

SECTTON OF THE COMPANIES ACT: I & BP Code 20 16'

SICNATURE

SHRI B,S,V. PRAKASH KUMAR
MEMBER (J)

D

sd/-
8.5.V. PRAKASH
\lenbcr (Jutlicj.rl)

Nlembt'r (Tr,chnical) KL\tAR
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